
HIGH COURT OF JAMMU AND KASHMIR
(Office of the Registrar General at Srinagar)

***?t**

Subject: Bxpression of Interest for Engagement of Architecture
consultants for preparing design for expansion of the
High Court building Jarnmu.

ORDBR

No: qqq
:T Dated: fl /-0 -2u/8

A comrnittee comprising, the Registrar vigilance, the chief

Accounts oflicer, the Assistant Executive Engineer, High Court,

Sub-division Srinagar and the Assistant Registrar Infrastructure

Section is constituted to examine the offers received by the High Court

in respect of the subject cited above. The Cornmittee shall also

intinrate the authorised representatives of the bidders about the date of

examination of the offers by the Committee.

By Order [1
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Copy of the above forwarded to :

l. Principal Secretary to Hon'ble the Chief Justice, High Court of J&K.
2. Secretary to Hon'ble Mr Justice

3 Regi strar r, *, i,,"", ,T;'i'3;.}::iffi:,fiil11'n' 
o'

4. Chief Accounts Officer, High Courl of J&K, Srinagar.

5. Assistant Executive Engineer, High Court, Sub-divisiort Srinagar.

...........for information and necessary action.
t\6--C1t c-Courts, l{igh Court of J&K for uploading the sarne on the official website of

tlre lliglr Court.

7. Assistant Registrar Infrastructure Section, High Couft of J&K, Srinagar.

............fo1' infonnation and necessary actiolt

."-,rW
B. Olfice file.


